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and here, and all other relevant 
steps.
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Shri Jadhav: May I know the
amount of foreign exchange earned 
by export of sports goods7

Shri Manubhai Shah: In 1957—
Ks. 24 lakhs and in 1958, m eight 
months—Rs. 21 lakhs It is on the 
increase

Shri Jaipal Singh: May I know if 
the Exports Promotion Council also 
recommend that there should be a 
reduction in postal rates; if so, has 
any decision been taken?

Shri Manobhai Shah: They did 
recommend, and we are m correspond-
ence with the Ministry. We hope, 
because there is much substance in 
the argument that postal rates should 
be reduced, that something will come 
out of that.

Shri Dasappa: In the statement it is 
stated that efforts are being made to 
see if mulberry and willow are avail-
able in Assam. I do not really under, 
stand what is meant by saying that 
efforts ate being made to see that 
they are available.

Shri Manubhai Shah: It should not 
be “available’’; it should be "produc-
ed".

Natural Essential Oils
*869. Shri Damani: Will the Minis-

ter of Commerce and Industry be 
pleased to state:

(a) the value of the Natural Essen-
tial Oils imported every year; and

(b) what steps are being taken to 
develop Essential Oils producing in-
dustry in the country?

Th|s Minister of Industry (Shri 
Manubhai Shah): (a) and (b). A 
statement is laid on the Table of t) e 
Lok Sabha.

S t a t e m e n t

(a) The import of essential vege-
table oils in the past was as follows:—

1957—Rs 74,32,000
1958—(January-Aug )—

Rs. 32,15,000
(b) The Central Government ren-

ders assistance to the industry in the 
matter of procurement of requisite 
raw materials, packing materials, pro-
tection against competition from 
abroad, and facilities for export,, The 
Essential Oil Research Committee of
C.S IR  is sponsoring research work 
for the development of this industry 
and is giving technical guidance and 
financial assistance for such schemes

Besides, State Governments are 
rendering assistance by way of obtain-
ing finance, land and imports of im-
proved type of seeds etc

Shri Danumi: May I know by what 
time the production of essential oils 
will be developed to such an extent 
so as to meet our requirements?

Shri Manubhai Shah: This is a very 
fast developing industry and it is not 
merely good to aim at self-sufficiency. 
We go on producing more different 
types of essential oils, develop their 
uses and export the finished goods, 
even if we have to import something; 
from outside.
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Shri V. P. Nayar: What are the 
more important essential oils that we 
import, because I And that we have 
imported to the tune of Rs. 74 lakhs 
in 1957?

Shri Manubhai Shah: Eucalyptus oil, 
Geranium oil, Lemongrass oil, Citro- 
nelle oil and other essential oils.

Shri Dasappa: May I know whether 
Government are taking adequate 
steps to see that somb attempt is made 
to eradicate the spike disease which 
has attacked the sandal-wood in the 
country?

Shri Manubhai Shah; This is serious 
development and we are very much 
concerned about it. It has also caus-
ed some fall in production of sandal-
wood oil. I can assure the hon. 
'Member that the Ministry concerned 
and our Ministry are looking into it 
viry seriously.

Shri V. P. Nayar: The hon. Minis-
ter stated that one of the important 
items of import is eucalyptus oiL 
May I know whether any steps are 
being taken to develop that industry 
for the extraction of oil from eucaly-
ptus leaves to meet the entire re-
quirements of the country?

Shri Manubhai Shah: That is true; 
but to develop everything simul-
taneously becomes rather difficult. 
Production of eucalyptus oil has been 
more or less stabilised. We are try-
ing to go forward and increase it from 
3 lakh lbs. to 4 lakh lbs. a year.

Shri Tangamani: May I know whe-
ther any research is being done by 
the C.S.I.R. about essential oils; if so, 
what is the nature of the research?

Shri Manubhai Shah: Yes. There 
is a Committee of Essential Oils as a 
sub-committee of the C.S.I.R. Large 
•mounts of money are spent in differ-
ent laboratories—and some of the 
results have been quite encouraging— 
for better distillation from these 
natural herbs and plants. Experi-
ments are already being undertaken 
in Hyderabad, Poona and other 
laboratories.

Shri B. K. Gaikwad: May I know' 
the amount' that Government have in-
vested for developing the production 
o f essential oils and the way in which 
that investment has been made?

Shri Manubhai Shah: Government 
has not to invest anything direct We- 
only give promotional incentive to 
different manufacturers and different 
extractors so that their processes are' 
modernised and also greater produc-
tion takes place. What we want is to 
have better plantations of these differ-
ent types of essential oil-bearing 
plants, and they are extracted by 
various researches.

Shri V. P. Nayar: May I know what 
sort of assistance is given in the mat-
ter of development of the lemongrass 
oil industry?

Shri Manubhai Shah: I have had
the privilege of mentioning before the 
House several times what help we 
have been giving to the Kerala Gov-
ernment and various plantations in 
Kerala,—because that is the biggest 
place where lemongrass oil is pro-
duced—and the hon. Member will be 
pleased to know that in 1956 the pro-
duction of lemongrass oil there was 
only 800 tons whereas in 1958 the 
quantity is estimated at 1,050 tons.

Refugees in Bettiah Camp
*879. Shri Rajendra Singh: Will the 

Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) whether it is a fact that some 
refugees in Bettiah Camp (Bihar) are 
on fast consequent on their demands 
not being conceded by the Govern-
ment; and

(b) if so, what are their demands?
The Deputy Minister of Rehabilita-

tion (Shri P. S. Naakar): (a) Accord-
ing to the report o f the State Govern-
ment dated 11th October, 1958, only 
one person named Shrrmati Alorani 
De has been on fast since the after-
noon of 8th October, 1958.

(b) A statement is laid on the Table 
of the Lok Sabha.




